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administration to accept my suggestions or else they may find some other
alternatives. But please ensure that the shift system is abolished as early as possible.
Thank you very much.

THE VICE-CHAIRMAN (SHRI RAJEEV SHUKLA): The following hon. Members
associated themselves with the Special Mention made by the hon. Member, Shri S.
Selvaganabathy: Dr. Sasmit Patra (Odisha), Shri P. Wilson (Tamil Nadu) and Shri
Niranjan Bishi (Odisha).

Now, Dr. V. Sivadasan.

(MR. DEPUTY CHAIRMAN in the Chair.)

Need to Address the issues faced by the people during the construction of National
Highways

DR. V. SIVADASAN (Kerala): Sir, National Highways are important for the progress
of the country and the Government of Kerala has taken all possible steps to ensure
that the National Highway construction is completed in the State. The NHAI has
started the construction and the work is progressing. But, there are several problems
which the people are suffering. There is water logging in the construction sites. It has
resulted in accidents and people are not able to travel. At some places, the removal
of soil in unscientific manner has created a dangerous situation. Some houses have
been isolated, and they are unable to move freely out of their home. The delay in the
completion of the National Highways is resulting in traffic congestion and
slow-moving traffic. Traffic has to be diverted which adds to the woes of the people.
There is a need to build more underpasses and bridges so that the right of the people
to move freely is addressed.

Sir, | urge the Government to take urgent action so that the construction of
National Highways is completed by the NHAI at the earliest and the right of the people
to travel freely is guaranteed. Thank you, Sir.

MR. DEPUTY CHAIRMAN: The following hon. Members associated themselves with
the Special Mention made by the hon. Member, Dr. V. Sivadasan: Dr. Kanimozhi
NVN Somu (Tamil Nadu), Shri M. Mohamed Abdulla (Tamil Nadu), Dr. John Brittas
(Kerala), Shri Niranjan Bishi (Odisha), Shrimati Sulata Deo (Odisha), Shri Haris
Beeran (Kerala), Shrimati Jebi Mather Hisham (Kerala) and Shri P. Wilson (Tamil
Nadu).
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Shri Imran Pratapgarhi;

Demand for direct regular train service connecting Pratapgarh, U.P. to Mumbai
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MR. DEPUTY CHAIRMAN: The following hon. Members associated themselves with
the Special Mention made by the hon. Member, Shri Imran Pratapgarhi: Dr.
Kanimozhi NVN Somu (Tamil Nadu), Dr. John Brittas (Kerala), Shri Pramod Tiwari
(Rajasthan), Shri Sanjeev Arora (Punjab), Shri Anil Kumar Yadav Mandadi
(Telangana), Shri Neeraj Dangi (Rajasthan), Shri Niranjan Bishi (Odisha), Shri M.
Mohamed Abdulla (Tamil Nadu), Shri Muzibulla Khan (Odisha), Dr. V. Sivadasan
(Kerala), Shri P. Wilson (Tamil Nadu), Dr. Sasmit Patra (Odisha), Shrimati Jebi
Mather Hisham (Kerala) and Shrimati Phulo Devi Netam (Chhattisgarh).

Now, hon. Shri P. Wilson; 'Demand for amendment in Insolvency and
Bankruptcy Code (IBC) for State Owned Discoms.'

Demand for amendment in the Insolvency and Bankruptcy Code (IBC) for State
Owned Discoms

SHRI P. WILSON (Tamil Nadu): Sir, it has become commonplace to see power
generating companies go into insolvency and liquidation, leaving behind dues of
hundreds of crores of rupees to State owned DISCOMSs. These gencoms are often set
up as SPVs with group companies taking up the Engineering Procurement and
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